IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

Notification No. 1705-R(Listing) Dated, the 24™ April, 2013.

NOTICE

As per Notification No. 1436-R(Listing) dated 10™ April, 2013 the date and
time of Viva-voce test of some of the candidates for the post of “"Law Clerk-Cum-
Research Assistant” for the Hon'ble Judges of the High Court at Calcutta has been
re-scheduled in the following manner.

Sl. | Roll No. of the Candidate | Re-scheduled Viva-voce

No. test dates and time

1. LCRA/HC/019/13 to 30™ April, 2013 5 p.m.
LCRA/HC/036/13 ohwards.

2. LCRA/HC/055/13 to 2" May, 2013 5 p.m.
LCRA/HC/073/13 ohwards.

3. LCRA/HC/074/13 to 6™ May, 2013 5 p.m.
LCRA/HC/091/13 onwards.

4, LCRA/HC/092/13 to 8™ May, 2013 5 p.m.
LCRA/HC/110/13 ohwards.

The eligible candidates are hereby asked to report at the 9™ floor of
the Sesquicentenary Building of the High Court, Calcutta, opposite to the
Netaji Indoor Stadium with the Admit Card and all testimonials including
proof of date of birth at least an hour before the schedule time and date of
Viva-voce test for scrutiny of the original testimonials etc.

Admit Cards along with a Notice mentioning therein other instructions
regarding the Viva-voce test for the above mentioned eligible candidates are
being issued by Speed Post by the Office. Candidates who have already
received Admit Cards mentioning date & time therein, should follow the
above mentioned changed scheduled for appearing at the Viva -Voce Test.
Candidates who will not receive their respective Admit Cards by 3™ May,
2013 may contact the Office of the Recruitment Cell, Appellate Side, High
Court, Calcutta situated at 6™ Floor of Sesquicentenary Building on 4™ May,
2013 on and from 12.00 noon to 2.30 p.m. along with a photo copy of proof of
his/her identity including one recent colour passport size photograph.

For further information, if any, all concerned are requested tfo visit
Court's website www.calcuttahighcourt.nic.in.

Sd/-
(B. Chaudhuri)
Registrar (Listing)
High Court, Calcutta
24™ April, 2013.
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